








































































































































































































9) 11/23/22, 2:35 PM 
Gmail-Reply on behalf of the Respondent No.3 

Gmail 
Dheeraj Singh <dheeraj.advo01@gmail.com> 

Reply on behalf of the Respondent No.3 

23 November 2022 at 14:34 

Dheeraj Singh <dheeraj.adv001@gmail.com> 
To: "info@maestrolegal.in" <info@maestrolegal.in> 

Dear Sir, 

|am annexing Reply on Behalf of the Respondent No.3 in Case title Gaur Atulyam Apartment Owners Association Versus 

Greater Noida Industrial Development Authority & Ors 

Thanks & regards 

Dheeraj Singh, Adv 

Junior of Gigi.C.George,Adv 

Ch.No.336, Lawyers Chamber Block, 

Saket District Court, New Delhi 

Mob-9810625315 
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